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Petition(s) for Special Leave to Appeal (Civil) No(s).29163/2012

I Cl CI LOVBARD GEN. | NS. CO LTD. Petitioner(s)
VERSUS
SUVATHI KUTTY & ORS. Respondent (s)

(Wth appln(s) for c/delay in filing SLP and prayer for interimrelief and
of fice report ))

Date: 24/09/2013 This Petition was called on for hearing today.

For Petitioner(s) Ms. Neerj a Sachdeva, adv.
Ms. Manj eet Chaw a, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Fresh steps have been taken. Await return of notice of
respondent Nos. 1 & 2.
List the matter on 27.11.2013.
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